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Title : Regarding killing of innocent civilians in Lebanon during Israeli attack.

SHRI BASU DEB ACHARIA (BANKURA): Sir, sixty persons were killed in Lebanon in the deadliest attack by
Israel, and thirty-seven of the killed were children. When they were sleeping at night, the bombings took place.
For the last 19 days, the attacks are continuing, and more than 800 Lebanese have already been killed, including

the Indian citizens.

We have demanded that the Government of India should put pressure so that there is immediate
ceasefire, but that is not happening. What is happening is that the Bush Administration i1s abetting Israel by
preventing ceasefire. They are preventing any ceasefire being declared. The Bush Administration is also

encouraging Israel to carry on its blatant aggression by supplying lethal bombs and weapons.

We have demanded that there should be immediate ceasefire, and the Government of India should
suspend purchase of weapons from Israel because the money that Israel is getting by supplying arms, by selling

arms, is being utilised to attack Lebanon.

In this House, we condemned and we passed a Resolution when Iraq was attacked. After three days of
stalling of the House, ultimately, the NDA Government agreed to bring a Resolution to condemn the attack on

Iraq.

We have seen that the Government of India made a statement condemning the brutal attack by Israel on
Lebanon. We should express our concern, and this House should also adopt a Resolution by condemning the

brutal attack. ... (Interruptions)
MR. SPEAKER: The hon. Prime Minister has already made a statement condemning the attack.
... (Interruptions)

SHRI BASU DEB ACHARIA : It is a small country, and twenty per cent of its population had to flee the

country. ... (Interruptions)
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SHRI BASU DEB ACHARIA : Even though the world opinion is against it, the attack is still continuing. How

can we remain silent?

MR. SPEAKER: [ have allowed you to raise the issue because of the seriousness of the matter. I have to allow

some other hon. Members also.

SHRI BASU DEB ACHARIA : How can this House remain silent? We should condemn and we should pass a

Resolution condemning the brutal attack on Lebanon.
MR. SPEAKER: The Government has condemned it.

SHRI BASU DEB ACHARIA : Why is this House remaining silent when a small country is being attacked?
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MR. SPEAKER: I believe, Shri Mohan Singh is supporting you.
... (Interruptions)

MR. SPEAKER: Nothing will be recorded except the submission by the hon. Member whom I have invited to
speak.

(Interruptions) ... *
MR. SPEAKER: Nothing is being recorded. Why are you unnecessarily bothered about it?
... (Interruptions)

MR. SPEAKER: This is very unfortunate. That is not being recorded. I cannot go and shout at him. Nothing is
being recorded. Why are you worried about it[R5]?

(Interruptions) ... *
MR. SPEAKER: Only Shri Mohan Singh will go on record.

(Interruptions) ... *

* Not Recorded



MR. SPEAKER: If the hon. Members do not want the proceedings to go on, I will adjourn the House. You have

raised a very important matter, Mr. Acharia. Mr. Mohan Singh wants to support your contention I believe.
... (Interruptions)
MR. SPEAKER: Please allow others also to speak. There are other hon. Members to speak.
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SHRI GURUDAS DASGUPTA (PANSKURA): Sir, I have only one suggestion to make. The House must
collectively express its anguish and condemnation over this and call upon the United Nations to ask Israel to
stop the genocide in Lebanon. I do not know what the stand of my friends in the Opposition is. It is for them to

spell it out. ... (Interruptions)

A national newspaper today has printed a picture on its front page that shows a man in anger and anguish
carrying the dead body of a small child. It is nothing but genocide. Another version of Hitlerite genocide has
started appearing in the world today. The second concern is, it is really a proxy war. It is a proxy war being
fought by the super power of the world acting from behind Israel and using it as a stooge to discipline and to
bring to order the whole of the Middle-East.

India is known for its independent views. We always stood by victims. We always condemned
imperialism. We always stood for the UN charter. Let this House collectively say, ‘Thus far and no further and
Israel must stop this aggression’. This 1s not war. This is aggression. This must be stopped. This genocide must
stop.

We must support Lebanon. We must support the distressed humanity. We must speak against the
genocide. It is up to the traditions of Indian democracy and Indian Parliament to speak in single voice against
this aggression. The right of our Parliament must be asserted and we should tell the whole world that India is

unambiguously for ending immediately the aggression and the genocide in Lebanon. ... (Interruptions)
MR. SPEAKER: Nothing will be recorded except Prof. Vijay Kumar Malhotra.

(Interruptions) ... *



MR. SPEAKER: This is not correct, Shri Swain. I have called your Deputy Leaders and you are disturbing

him.
... (Interruptions)
MR. SPEAKER: No. This is not the place. Go to the Central Hall or some Akhara, 1 do not know.
... (Interruptions)
MR. SPEAKER: Please take your seat. Somebody has to regulate the proceedings, whether you like it or not.

... (Interruptions)

* Not Recorded.
MR. SPEAKER: I called him. He wanted to speak. Because of the importance of the matter, even without prior

notice, I am allowing him. This is not the way to cooperate.

... (Interruptions)
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MR. SPEAKER: Shri Acharia, just hold your patience. This is very unfortunate. You are not allowing. I am
trying to involve all sections of the House because of the importance of the matter. They are supporting you and

you are disturbing. I hope the Government would respond or make some response. Just wait.
... (Interruptions)

MR. SPEAKER: Shri Tripathy, I will also call you. I have got your name. Therefore, please allow me.
... (Interruptions)

MR. SPEAKER: Then, you speak.

SHRI BRAJA KISHORE TRIPATHY (PURI): Mr. Speaker, Sir, on behalf of my party and on my own behalf; I
would like to say that I am also associating with other Members on this issue. This is nothing but mustering the
muscle power by Israel against a weak and a small nation like Lebanon. This should be condemned by the
Government of India. We have always stood for the democratic rights of the people and against any attack.

Parliament always stood for it. This is our tradition. We expect the Government to respond. We should have a



unanimous resolution condemning this action. In no way we should support this matter. Lebanon is a small
country. Big countries are showing their muscle power and mustering their muscle power against a small
country. Hence, we must oppose this act unitedly. We expect that Government that it should also respond and

come forward with a unanimous resolution in this House and the Government shall take the lead in this regard.
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the feelings of most of the Members.
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MR. SPEAKER: I cannot follow as to what he is speaking.
... (Interruptions)

MD. SALIM : I am speaking in Urdu. Interpretation of Urdu is not available. I shall translate it. ...

(Interruptions)

KUMARI MAMATA BANERJEE : Like other Members, we also condemn the attitude of the big power. ...

(Interruptions)
MR. SPEAKER: Please keep quiet. Itis a very bad habit.
Kumari Banerjee, ignore them and please address me.
KUMARI MAMATA BANERIJEE : I am supporting the cause of Lebanon. ... (Inferruptions)
MR. SPEAKER: Do not interrupt each other. It is a very serious matter.
... (Interruptions)

KUMARI MAMATA BANERIJEE : Some people from Orissa also have lost their lives in the Lebanon attack by
Israel. We think that Parliament should adopt a unanimous resolution to condemn the attitude because our
country always played a useful role, whether it is an African war or African struggle or Vietnam struggle. India
should lead as the leader of the non-Aligned Movement. This Movement has to be strengthened so that small
powers get protection from India. I would like to ask the Indian Government to condemn and bring a resolution
in the House. We are one in this regard. I think, we must condemn the attitude of America[s6].

MR. SPEAKER: Thank you very much. I feel proud to be the Speaker of this House.
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the perpetrators of violence on innocent victims.

MR. SPEAKER: Hon. Members, I will call one by one. I cannot hear two hon. Members at the same time.
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SHRI A. KRISHNASWAMY (SRIPERUMBUDUR): Sir, on behalf of my Party, the DMK, I would say that we
should show our deep concern for the Lebanese. As our friends have said here — I associate with them — being

the largest democracy in



* Expunged as ordered by the Chair.
the world, India cannot be a spectator on this issue. We have to take serious steps. Already the Government has
condemned this issue, but it should be condemned by this House with the consent of all the Parties. We should

take proper action against the brutal attacks of Israel.

sft oY gTod (SIE) @ W T WRIGY, YN Wed 39 91d ¥ WeAd © fF  ole i W S el 81 %8 €, 9 fR ua o
& Raerrd goel & € aifg wrgol Aa Sfy SR Aadr W gEd 2| WeT 39 910 W [daed ® 6 @ sRarg ot g e
I8 Us frareity 91d §l ofeiR 39 91 W g4 Bl 3R i @1 © 6 g gven sw fiww v & fog st i @
e a1 fevgwa™ guam 3@ @ 8 Hd Udh <¥ B (HIUHR Tel gor 6 a8 fawa & o 9 x| fegeam <@t s @t
ST ¥l IR &H AN A9 a1 o iR Uga Ard Y @ fHft ) fewra 72 fop &n orerE @ W | 8 A9t F o SR Sruet
CIGACEIRG I

MR. SPEAKER: Let us not be carried away by emotions.
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MR. SPEAKER: I will look into it. Please bring the proceedings to me.

... (Interruptions)

PROF. VIJAY KUMAR MALHOTRA : This is highly objectionable. This should be deleted from the

proceedings. ... (Interruptions)
sft areles were (o) : 39 Rers & Fraren oMyl ... (aum)
MR. SPEAKER: I did not follow, I will look into it.
... (Interruptions)

MR. SPEAKER: Shri Omar Abdullah.
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* Expunged as ordered by the Chair.
MR. SPEAKER: I said that I will look into it because I could not follow it. I want to see what he spoke.



Let us not be carried away by emotions. This 1s a very serious matter. It cannot be done only by

emotions. Let us not say something with emotions. We have to react in a dignified manner.
I have called Shri Omar Abdullah. Let us hear him.

SHRI OMAR ABDULLAH (SRINAGAR): Mr. Speaker, Sir, thank you for giving me the opportunity to rise, on
behalf of my Party, the Jammu & Kashmir National Conference, to condemn in the strongest possible terms, the

Israeli aggression and occupation of Lebanon.

My hon. friends on my right rose and asked whether we question the Israeli’s right to exist. We do not;
we believe that Israel has as much right to exist as Israel gives right to the Palestinians to exist, as Israel gives
the right to the Lebanese to exist, as Israel gives the right to the others in the Middle East to exist. If Israel does
not believe that Palestinians have the right to exist, then I do not believe that we should accord the same favour

to the Israelis. What is right is right and what is fair is fair. There cannot be two standards for two countries.

One country allows the unprovoked aggression by its friends. When India was provoked and when India
was attacked — when our Heights in Kargil were occupied — we were told that we should not cross the Line of
Control[V8].

And, yet in the case of Israel, when they see a provocation, when they see a right to react, the Americans turned
a complete blind eye to their occupation. I have no doubt that Israelis feel that they were aggrieved when some
of their soldiers were kidnapped by Hezbollah, but this act was performed by Hezbullah and not by the innocent
people of Israel and most certainly not by the children of Lebanon. The children of Lebanon are not the
criminals in all this.

I believe, if we stand by our principles of non-alignment, if we stand by our commitment that this
Parliament does not belong to anybody but the people of India and does not express anything but the opinion of
the people of India, then both sides of the Parliament, both the Opposition and the Government, should come
together and draft a resolution. The Parliament should condemn in the strongest possible term this occupation
and immediately call for the withdrawal of Israel from Lebanon, a cease-fire and a negotiated settlement of this

problem.

SHRI KINJARAPU YERRANNAIDU (SRIKAKULAM): On behalf of my Party and on my own behalf
condemn the Israeli aggression of Lebanon. I have seen in the TV that innocent children are being killed. Ours
1s a sovereign country. We gave path to the non-aligned countries. We had passed a Resolution to condemn
American attack on Irag. On the same line, the Government, the Prime Minister made a statement on the floor
of the House. But that is not at all sufficient. The Government should pass a Resolution in both the Houses of
Parliament condemning the Israeli attack on Lebanon. We will support the Resolution. The Government should
condemn it and bring a unanimous Resolution on the floor of the House.
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MR. SPEAKER: I do not think Indians surrender so easily. Let us not say that.
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DR. C. KRISHNAN (POLLACHI): Thank you very much. I am speaking on behalf of the MDMK headed by
Shri Vaiko. I associate with the feelings of the Members, who have condemned the bombings by Israel on
Lebanon. Innocent children of Lebanon and civilians are being killed by this atrocity of Israel. We should pass

a unanimous Resolution condemning this attitude of Israel.
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SHRI RUPCHAND PAL (HOOGHLY): Sir, this is not the first time that this House has expressed its sentiments
condemning any barbaric attack on humanity. What is happening today in Lebanon is something which is
reminding us of the Second World War and the Nazi attack. It is no less than genocide. Children are being

killed daily. This is the 20th day and in a civilized world we are sitting in Parliament as silent spectators. This
cannot happen. The least can be said, the Government has condemned but there should be some operative part
also. A signal must go that our country will not make purchases from a country which is committing this
genocide. For smaller offences, international sanctions are being put but this country is being spared because the

big brother is behind it. It is saying with audacity, ‘give us 14 days more and we shall occupy more’[R9].

Children were actually taking shelters and were in deep sleep in the basement. There is no condemnation
of any sort from the big power. So, the least that can be said from all sections of the House that this House
should condemn and demand immediate cease-fire and withdrawal of the occupying forces and also the

Government should consider how to give a lesson to the occupying forces in that region.
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THE MINISTER OF DEFENCE (SHRI PRANAB MUKHERIJEE): Mr. Speaker, Sir, I share the sense of
anguishness and outrage expressed by hon. Members of this House on attack by Isracli military on the hapless,
innocent children, women, old and infirm. A couple of days back, the hon. Prime Minister had made a detailed
Statement on the floor of this House condemning the disproportionate military attack on the Lebanon and also
extended the humanitarian support to the victims of Lebanon. Yesterday itself, as the House was not in Session,
the Government could not express its views on the floor of the House but we issued a very strong condemnation
on this act. India strongly condemns the continued, irresponsible and indiscriminate bombing of Lebanon by

Israeli military, ignoring call for restrain[R10].

Particularly dangerous is the bombing of this morning of a building in Qana which has resulted in deaths
of dozens of innocent civilians mostly women, children and old people who had taken shelter there. India
expressed its deep condolence to the Government and the people of Lebanon over this tragic incident. We also
condemned the air strikes on UN peacekeeping troops deployed on the Israel-Lebanon border, which has
resulted in two Indian soldiers getting wounded yesterday. It will be recalled that earlier an Indian soldier was
also hurt and four UN peace keeping observers had been killed as a result of Israeli bombing. We demand that
such targeting on the UN peace keeping force be stopped forth with. India is fully concerned over the escalation
of the conflict and reiterate its call for immediate and unconditional ceasefire so that further loss of life and
property can be prevented and humanitarian aid can reach the affected people of Lebanon. A ceasefire should be
followed by negotiation leading to peaceful and comprehensive solution to the problems of this region and to

take into account the legitimate interests and grievances of the parties concerned.

Sir, we also condemned the arrest of Palestinian Ministers and elected representatives and we did not see
any rationale why the elected representatives should be arrested. Therefore, once again we reiterate that the
conflict should immediately be stopped and attack on Lebanon should immediately be stopped.

The Members of the House have expressed their desire to have a resolution. Sir, you are fully aware,
there is a set procedure in which this type of resolution could be considered. We shall have to consider all the
Parties including you. I would also have to convey the sense of the House to the Prime Minister. I can assure
that the Government of India will take appropriate step at every stage and would do whatever is called for under

this situation.
Sir, I thank you for giving me this opportunity. ...(/nterruptions)

MR. SPEAKER: This is your problem. I think you have got too much of a vocal speakers. So, allow him to
speak also. Can we sit together at 1.15 p.m. today in my Committee Room?

SHRI PRANAB MUKHERIJEE: Sir, kindly give me some more time because I shall have to talk to the Prime
Minister. Just now it is about to be 1.00 p.m.



MR. SPEAKER: All right. Let us sit in the afternoon at 4 o’clock.
SHRI PRANAB MUKHERIJEE: Yes, by 4 o’clock, we can sit... (Interruptions)

MR. SPEAKER: As I said, one observation has been made. I feel proud to be the Speaker of this House.




